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All Regional Rural Banks

Dear Sir,

Master Circular on Branch Licensing — Regional Rural Banks-Amendment

Please refer to our Master Circular RPCD.CO.RRB.BL.BC.05/03.05.90/2012-13 dated July

2, 2012 on the captioned subiject. In partial modification, para 2.5 of the above circular may
be amended to read as:

“2.5 Requirement for Conduct of Government Business

RRBs are permitted to undertake State Government business as sub-agents of the Sponsor
Bank with the prior approval from the concerned State Government and RBI. The Sponsor
Bank should submit the proposal to the concerned Regional Office of RBI in accordance with
DGBA guidelines issued vide circular DGBA.GAD.No.H.15327/31.01.004/2006-07 dated
April 19, 2007, for issue of necessary authorisation.”

2. All other contents of the circular remain unchanged.

3. Please acknowledge receipt to our concerned Regional Office.

Yours faithfully

(C. D. Srinivasan)
Chief General Manager

TTHTOT IS R FOT AT, Fehl HrATed, 10 O AT, FET BrRATAT HI, UG HIARIE AL dafed §. 10014, 7S -400 001

Rural Planning & Credit Dept.,Central Office,10th Floor, Central Office Building,Shahid Bhagat Singh Marg,P.B.No.10014,Mumbai 400001
é(_*“ Tel:022-22601000 %aa: 91-22-22621011/22610943/22610948 é Al : cgmicrped@rbi.org.in

Ty 3Tt &, 35T YT SErvl

‘Yt : et Jb gRI Ael-31h, THTATH AT B Bidd & SIRT fhell H o Afhera S S do & @ & <N, awas 3l =& ol S
¥ O% 99 @S W A H WEAT A A aRar &1 0 yEaat o fee o ald & staw #a S

Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords, etc. It never
keeps or offers funds to anyone. Please do not respond in any manner to such offers.
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